EMCO Tech Equipments Private Limited - Under CIRP
List of Creditors under clause (ca) of sub-regulation (2) of regulation 13 the IBBI (Insolvency Resolution Process for Corporate Persons) Regulations, 2016
Date of Commencement of CIRP- 05 January 2024 ( Order Received by IRP as on 20 January 2024)
Claims received till February 3, 2024 (last date of submission of claim as per Public Announcement) and updated as on 10 February 2024

Annexure 3

List of Secured Financial Creditor (Other than the financial creditor belonging to any class of creditor)
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